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Kg OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE
WEST DISTRICT, TIS HAZARI COURTS, DELHI

y—27290Y
No. 27814 lCi?cuthioanenlJWcst/‘T HC/2025 Dated, Delhi the Zézzgz?})ﬁ

Sub.:- Notification regarding removal/suspension of Advocates.

Forwarded copy of endorsement letter No. 77783-77933/Genl./Misc./Circulation/2025 dated
13.10.2025 received along with its enclosures i.e. copy of Notification bearing no. 373/Gen/SF/2025
dated 06.10.2025 of Col. Arun Sharma (Retd.), Honorary Secretary, Bar Council of Delhi, 2/6, Siri Fort
Institutional Area, Khel Gaon Marg, New Delhi - 110049, on the subject cited above, from Sh. Anil
Antil, Ld. Officer In-Charge, General Branch, (C)/Ld. District Judge - 15, Central, Tis Hazari Courts,

Delhi for information and immediate compliance/necessary action to:-

1. All the Ld. Judicial Officers of West District, Tis Hazari Courts, Delhi. It is informed that the
above mentioned endorsement letter along with its enclosure can also be downloaded from the
Centralized Website of Delhi District Courts or from LAYERS.

" The Chairman, Website Committee, Tis Hazari Courts, Delhi with the request to direct the
concerned dealing Officer/Official to upload the same on Centralized Website of Delhi District
Courts as well as on the Website of West District.

3 PS. to the Ld. Principal District & Sessions Judge, West District, Tis Hazari Courts, Delhi.

4. The R&I Branch, West District, Tis Hazari Courts, Dethi with the request to upload the same on
LAYERS.

Ajay Gupta)
District Judge (Commercial Court) 05/
Officer Incharge General Branch,
West District, Tis Hazari Courts, Dethi
Enelosure:~ As above.



OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS IUDGE (HQs): DELHI

_ l 3 1"}‘ nne
No.q% ’2/ eﬁ.ﬁni?e%ﬁirculaﬁonlzozs Dated, De]hlthe_____b_ z{k&

Sub:-  Notification regarding removal/suspension of Advocates,

Forwarded a copy of the Notification bearing Ref No.373/Gen/SF/2025, bearing diary No.
6975/8 dated 09/10/2025 received from Col. Arun Sharma (Retd.), Honorary Secretary, Bar
Council of Delhl, 2/6, Siri Fort Institutional Area, Khel Gacn Marg, New Delhi-120049, for

information and necessary action to -

All the Ld. Principal District & Sessions Judges, Delhi/New Delhi.

The Ld. Principal Judge, Famlly Courts.{HQs), Bwarka Courts, Delhi.

All the Ld. Judicial Officers posted in Central-District, Tis Hazarl Courts Delhi.

The Chalrman, Website Committée, Tls Hazari Courts, Delhi With the request to

upload the same on the Website of Delhl District Ccurts as per rule.

5. Dealing official for uploading the same on Centralized Website through LAYERS as per
rules,

6. P.5.toLd. Principal District & Sessions-Judges (HQs), Delhi for information.

e

(ANIL ANTIL)
Officer In-Charge, General Branch, {C),
District Judge-15,Central
Tis Hazarl Courts Delhi.
Encl. As above
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(Statu:‘. ry Body Constituted und t’w .-«dvocatas Act, 1981}
248, 5iri Fort Instutional Area, Khel Gacn Marg, New Delhl-110 049
S73/Gen/S¥ 2025 Dated ; ., 28-18.20:C

NOTIFICATION

it is hereby notificd for general information that pursuant to the Order datad
06.10.2025 passed by th: Bar Council of India, that the liceace of
Mr. Rakeshh Rishore son of Mr. Raphuraj Kishore (Envolment No.
L/ 6<7/200%), R/o B- 602, Riveriew Apartments, Mayur Vihar, -I, Exteasion.
Delhi-113081 has been suspeaded from prachice with immeadiate effect ie.
06.10.2025. That during the period of the suspension, you are debarred from
appraring, acting, pleading ¢ practising in any ccurt, tribunal or authcrity in
India end ¢iscinlinarv prrceedings shzil be initiated apainst you.

it 18 further miormea that .he copy o ovder gated US.10.20%3 of the Bl Cowucs

of India duly served upon Mr. Rakesh Kishore su 06,10.2025, /

harma {Zerd.)

Copy forwarded foy information to: \_/

The 1+ Additional Soticivar General of India, Supr+me Court of inndia, New Dﬁ\
The Sccretary, Ba~ Council of India, 21, Rouse Avenue, tew Delh!
The Secreturies cf All Bar 2ssociations, Delhi
The Secrstaries of All Staie Bar Councils.
The Registrar, Sunreme (ourt of tndia, New Delhy
The Resiatrar Qoacesl, 110 Saust oF Delhi, Mow [elhi
The Registins Goneral, Al itglh Solnie in ladia
The Disgtrict & Szssion 'udge, Tiz Hazari Courts, Delhi
The District Judges in a!l 8 Districts of Delhi

. The District Magistrates in all 9 Districta of Delhy

. The Secretary, Ministry of Law, Justice & Co. Affairs, New Delhi

. Mr. Rakesh Kishore son of Mr, Raghuraj Kishore ralment No, D/15847/2009),
R/v B- 602, Riverview Apariments, Mayur Vihar /21, Ektension, Delhi-110091, (You are
dirccted to submit your eriginel Enrolment Certificate & identity Card issued by the 3ar
Couneil of Naibil
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